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Title: Statement regarding Government Business during the week commencing 2 December, 2002 and submissions
made by the members.

THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF COMMUNICATIONS AND INFORMATION
TECHNOLOGY (SHRI PRAMOD MAHAJAN): With your permission, Sir, | rise to announce that Government Business

during the week commencing Monday, the 2"d December, 2002 will consist of:-

1. Consideration of any item of Government Business carried over from today's Order Paper.

2. Discussion on the Statutory Resolution seeking disapproval of the Representation of People (Amendment)
Ordinance, 2002 and consideration and passing of the Representation of People (Amendment) Bill, 2002.

3. Discussion and voting on:-

i. Supplementary Demands for Grants (Railways) for 2002-03.
ii. Supplementary Demands for Grants (General) for 2002-03.

1. Consideration and passing of the following Bills:-

i. The Companies (Second Amendment) Bill, 2001
ii. The Biological Diversity Bill, 2000
iii. The Mysore State Legislature (Delegation of Powers) Repeal Bill, 2002
iv. The Freedom of Information Bill, 2000
v. The Indian Evidence (Amendment) Bill, 2002
vi. The Transfer of Property (Amendment) Bill, 2002
vii. The Special Protection Group (Amendment) Bill, 2002

1. Consideration and passing of the following Bills as passed by Rajya Sabha:-

i. The Prevention of Food Adulteration (Extension to Kohima and Mokokchung Districts) Repeal Bill, 2002
ii. The Medical Termination of Pregnancy (Amendment) Bill, 2002
iii. The Suppression of Unlawful Acts against Safety of Maritime Navigation and Fixed Platforms on Continental
Shelf Bill, 2002
iv. The Merchant Shipping (Amendment) Bill, 2002.

SHRI P.C. THOMAS (MUVATTUPUZHA): Sir, the following items may be included in the next week's agenda:-

i. Need to fix accountability on Public Servant as the State Government of Kerala could not get the drought
relief assistance from Centre due to non-submission of report on time.
i. Need for welfare scheme for workers engaged in Tailoring Industry.

SHRI SUNIL KHAN (DURGAPUR): Sir, the following items may be included in the next week's agenda:-

i. Around 12000 employees of HFCL and FCIL will be out of employment and they have opted for VSS and
vacate all quarters within 31.12.2002 or to pay penal rent. Workers are already deprived of actual pay
scales since 1987. They will face huge financial loss for pre-mature closure of P.F. Accounts. The
Government may reconsider the order.

i. The pending salaries of PSU should be cleared immediately. For example, the salaries of HSCL
especially for Durgapur Unit are pending since 35 months.
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DR. V. SAROJA (RASIPURAM): Sir, the following items may be included in the next week's agenda:-

i. Need to allocate Rs.5 crore for construction of a hospital for the treatment of AIDS patients at Salemin
Tamil Nadu.

i. Need to allocate Rs.1 crore for the construction of road at Nainamalai Hills at Senthamangalam in
Rasipuram Parliamentary Constituency, Tamil Nadu.
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SHRI VARKALA RADHAKRISHNAN (CHIRAYINKIL): The following items may be included in the next week's
agenda:-

i. The coconut farmers are under starvation. | request the Central Government to include copra as an item
of agricultural product to be included in the WTO Agreement.

ii. The tea plantations in India are now closed. The workers are thrown out of employment. | request the
Central Government to take immediate remedial measures towards improvement of the Plantations.
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